
MA Y 15, If'7O P,M.B. Comm. Min/a. 

[Sbrt Vldya Qaaran Sbullla] 

on:nloos). publhhed In Notlflca-
tloll No. G.B.R. 633 hi Gazelle of 
Indian dated the 18tb April. 1970 
under claule (5) of article 320 of 
the Oeastltut1on, toaether with an 
taplanatory note. [Placed in 
LlbrtITY. See No. LT·3S23/10] 

(2) A copy each of tile followlna No. 
tlficatlons (H Indl and Enillsh 
ftrllons) under sub-section (2) 
of secllon 3 of the All India Ser-
vices Act, ~  :-

<I) The Indian Forest Serylce 
(Pay) First Amendment Rulos, 
1970. published In Notifica-
tion No. G. S. R. 603 In 
Gazelle of India daled tho 
11th April. 1970. [Placed in 
Library. See No. 3524/70] 

(II) The Indian Police Services 
(Flxadon of Cadre Slrenlllh) 
Second Amendment Relula· 
tlonl. 1970. pubillhed In No· 
tlflcallon No. G. S. R. 635 In 
Gazelle of India daled the 
181h April, 1970. [Placed In 
Library. See No. LT-3S2S} 
70] 

(III) The Fourth Amendment of 
19'0 to the Indian Police 
Service (Pay) Rules. 19:;4, 
published In NOIJrlcotion No. 
d;S.R. 6361h Gareu. orIndla 
daled the 18th Aprtl, 1'10. 
[Placed in Library. See No. 
LT·35U/70] 

(Iv) The Third Amendment of 
1970 10 tbe Indian Admlnlstra. 
tlve Service (Pay) Rules, 1954. 
published In Notification 
No. G.S.R. 637 In Gazelle of 
India dated tbe 11th April, 
1970. [PJacsfi in Library . 
.see No. LT.3S27/78] 

(v) The IndlaD Admlnlstrativo 
Service. (Appointment by 
promOtion) Amebdment Re-
Pillions. 1910. publiahed In 
Nottrlcaflon No. G.II.R. 6Sl 
10 Gazettce or llIdIa dated \be 

25th April, 1970, [P1acMl ill 
LibrllrY. See No, LT.'S2$] 
70] 

{vi) The Indian Police t ~ 

(Appointment by Promotloo) 
Amendment Reaulatlona, 1"0 
published In NotlncaUO\1 
No. G.S.R. 653 In Gazette of 
India dated the 2'th April. 
1910. [Placed in LIbrary. 
See No. LT.3529/1O] 

(vII) The Fifth Amendment of 
1970 to tho ladiaD Police __ 

vim (Pay) Rules. 19'4, ,... 
IIl1hed In Notlflcallon No. 
G _ S. R. 654 In Gazette of 
IncHa dated tbe 251b AprIl, 
1970. [Placed i" Library. 
See No. 2531/70] 

(vIII) The Indian Pollee Senrice 
(Fin lion of Cadre Strenatb) 
Tblrd Amendment ROlulatlon 
1970, published In Notlf'tca-
lion No. G. S. R. 6" In 
Gazette of IndIa dated tbe 
251h April. 1970. [Placed in 
Library. See No. L T . ~  
70] 

AUDIT REPORT AND ANNUAL-

ACCOUNTS OF PARADIP 
PORT TRUST 

THE DEPUTY MINISTER IN THB 
DEPARTMeNT 01' PAR.LIAMENTARY 
AFPAIRS, AND IN THB· MINISTRY 011 
SHIPPING AND TRANSPORT (SH .. I 
IQBAL SINGH) I I bell to lay on lho 
Table a copy of lhe AnDua\ Accounts of tbo 
Paradlp Port Trust for tbo period from 
lib November, 1967 to 3111 Mar., 1968 
and tbe Audit Report tboreon, under lub-
IICtIoa (1) or "eetlon 103 of the Major Per' 
Tl'UII Act, 196). [Placed In LtbtlrJl. $e. 
No, LT-3533/70] 

COMMITTEE ON PRIVA TB 
.rsMBBU' BILLS AND _ 

RYI80LUTlON . 

MINUTES 

.. ltar Q. G. 9W!lIL I (A'tltonomou. 
Dbft1ctl) :  I '\!II to l ~ 'Cia ibe-... blo III. 
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Minutes of the Ilttln.. ~ th to 64th) of tbo 
Committee on Ptlva,e Memben' Bill. and 
Resolutions beld durio, tbe current lewon, 

MESSAGES FROM RAJYA SA'HA 

SECRETAR.Y I Slr,1 ban to report 
,be followilla l.message. recelml from 'be 
Secretary of Rajya Sabha 1-

(I) "I am dlrec'ed to Inform 'he Lok 
Sabha tba' 'be RaJya Sabba a' hs 
alltin, beld on Wedoosday, 'b, 
6tb May, 1970, adopted the follow-
log moUon In reglard '0 'be Com-
mlnee on Public Accouots :-

"That tbls House concurs In 
,he recommendation of 'ho Lok 
sabha ,hat the Rljya Sabha do 
agree '0 oomloato leven mem-
bers from Ihe Rajya Sabha to 
alsoclate "lib the commlltee on 
Public ACCOUOII of ,he Lok 
Sabba for 'be term be.lnnln. on 
1st May, 1970 alld endlOI on the 
30th April, 1971, aod do proceed 
to elect, In lucb maDDer a, the 
Chairman may direct, ICvcn 
mcmhers from amon, the me'11-
bers of tbe House to serve on 
the ,aid Committee." 

2. 1 am furtbJr to inform tbe Lok 
Iabba that In punuaoce of the abo'" motion, 
tbe followlol members of the ~  Sabba 
bave beeo duty elected '0 tho Aid Comml-.. -
1. 
2. 
3. .... 
S. 
6. 
7. 

<H> 

Sbri iii. B. Bobdey 
Bbrl Banu Blbary Du 
Shri P. C. Mitra 
8brt NiranjaD VIU1II8 
Ibrimali Vldya"atl Chaturvedl 
Sbrt Thlilal Villan 
IIbrt Sbed 8badra Yajoe 

1 181 dlnctcd to WOnD t¥ UII: 
Sabba that the R.eba ~ at '" 
II""" held GO WcdDllMaY, the 6th 
May. 1970 adopted tbe fol\ewlq 

motion In reprd to the Commit .. 
on Public Undertatlnll :_ 

"Tbllt this HoUA COllcurs In the 
recomtnlDdallon or the Lot 
lilabhll that Ibe Rajya Sabha do 
a.rcc to nominate five members 
from tbe Ibjya Sabha to_-
elall wltb the Commltt. on 
Public Undartanlnp of the Lot 
Sab ha for Ihe term belinnln. on 
th 1st May, 1970 and eodin, on 
tbo 30lh Ahrll, 1911, and do 
proceed to elcct, 10 lucb maDocr 
as tho Chalrmao may direct. 
five members from amon. ihe 
members of the HoQIC '0 ICfYO 
on tbe .ald Commiuoc." 

2. I am furtber to loform tbe Lot 
Sabha that io pursuance of the above 
motion, tbe followlo. mcmben or the Rajya 
Sabha bue been duly elected to tbe said 
Committee ,-

I. Shrl S,ed Ahmed 
2. Shrl Balachandra Meooll· 
3. Shrt Dahyabhai V, Patel 
4. lIb,1 B. C. Pattaoayak 
5. Shrl Kota Punnalh 

ASSSNT TO BILL 

SECRETARY: Sir, I lay I)D Ihe Table 
tbe Appropriation (No.2) Bill. 1970 passed 
by tho ou~  Df Pari tamant durin. the 
current 8Csslon and usented '0 slnee a re-
port "al last made to the House on ,be 
hI M.y, 1970. 

BUlINBSS OF THE HOUSS 

THE MINISTER OP PARLIAMEN. 
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHill RAOHV RAM-
AIAH) : Wltb yeur "'rml .... o. Sir, 1 rise 
10 allnounee that Goverameat 8.,,_ III 
Ib.. Hou,. durin. the weet _meocln. 
IItb May, 1970, wtll coatlst 01,-
(1) ConNderltlon fIl any Item el GD-
ver_ill ·BulI_ carr*' oyer 
from today'. Order Paper. 


